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Cllaaaes 18 CetlSUS Enumeratloa 
Returns 

5364. SHRI LOBO PRABHU :Will the 
Minister of HOME AFFAIRS be pleased to 
Itate : 

(a) whether it is a lact that recording 
of caste in the enumeralion returns of cen-
IUS is not being done, a' was done before 
1951 and necessary now for planning on an 
authentic social basis; 

(b) if so, the reasons therefor and 
whether Gm croment propose to do the 
needful now; 

(C) whether in vie" of the foct that 
aample ~urvcys ar~ mi~h;:ading. Government 
propose to provid\! for a column in the 
enumeration record showing average hour!\ 
of employment per day: and 

(d) whether it is also propnscd to in-
clude average daily income in the enumera-
tion relurn, nCltwithst.moing errors, which 
will cancel each other? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HOME AFFAIRS (SHRI 
VIDHYA CHARAN SHUKLA): raj and 
(b). enumeration of casc' <x,cpt in the case 
of Scheduled C.,tes and Scheduled Tribes 
had been disc.,ntinued since the 1951 Cen-
IUS in pur!o,uance of Government's policy til 
eradicate cas(cism. Such eoumeration is 
not necessary for planning or any other 
purpose. 11 is, therefore, not proposed to 
enunlerate the cases except Schoduled 
Castes and Scheduled Tribes at the next 
Census in 1971. 

(c) and (d). The theory and practice 
of sampling have been adcquaU) developed 
to give reliable estimates, Moreover, there 
are practical difficu Itieo in collect ina such 
information throulb a population census 
It ii, therefore, Dot proposed to provide 
for collection of tbo informalion through 
the enumeration re~. 

rr-odoa I. ~lprll Sea ..... 

$36$. SHRIMATI NIRLEP ICAUR 
Will tho Minister or HOME AFFAIRS be 
pIeaIcd to ltale : 

(a) whether it is a raet thai certain pro-
motions have been made to the varioul 
posts in Ihe various departnll'nts in tbo 
Chandigarh Secretariat. without takilll 
into consideration rules and regulations: 
and 

(b) if so, the reasons therefor 7 

THE MINISTER OF STATE IN THE 
I\IINISTRY OF HOME AFFAIRS (SHR! 
VTDY A ('HARAN SHUKLAJ (a) No, 
Sir. 

(b) Docs not arise. 

Pro·Chines. I.e.rIets In N.·fa 

5JM'. SIIRI R. N. SHASTRI: Will the 
Mini.ter of HOME AFFAIRS b. pleased to 
state: 

(a) whether he i. aWBre of the fBct that 
pro- Chinese literature Rnd leallet. in local 
langlla~e. are freely distributed in the hor-
der areas of NEFA: and 

(b) if so, "cps taken to stop it 7 

THE MINISTER OF STATE TN THB 
MINISTRY aT' HOME AFFAIRS (SHRI 
VIDYA CHARAN SHUKLA) : (a) No in-
stance of free distribution of Prn-Chinesl 
literature and leaflets in II'Cal languages ia 
the border arcas of NEFA hBS como t. 
notice of Government. 

(b) Does not arise. 

S367. SHRI B. N. SHASTRI: Will the 
Minister of EDUCATION be pleased t. 
state: 

(a) the total amount of gronll, pillUliDI 
and non-planninp. liven to Ihe Sanlott 
Natak Akademi durinl the Ialt Ihroe 
)ean; cyar-wise; 

(b) Ihe diatributioa or Ibo Iraall 10 III. 
Stale Institutions, State-wiae; and 

(c) wbether there are 10, iDltituliolll 
wbich are trealed a I CeDtral IIIItllutloat 10 
fat ... actioD ollraD'I"" tho Abdeml 
il coac:eraecI 1 




